
Tour programme o f S hri. Mahesh Kumar Sinqla, SpL Rapporteur. NHRC

D ate /T im e Mode o f Trave l D eta ils  o f w ork proposed to  be undertaken 

/a u th o r ity  to  meet

19.2.2024 By own car To leave H Q  fo r  Delhi to  conduct enquiry in to  NHRC 

Case N o .2 7 4 5 /3 0 /1 /2 0 2 3 -L a w  Division

20.2.2024 By own car To m eet th e  complainant A o th e rs  fo r  taking 

s ta te m e n ts . (NHRC Case N o .2 7 4 5 /3 0 /1 /2 0 2 3 -L a w  

Division)

21.2.2024 By own car To m eet th e  re t ire d  Judge who is in-charge A o th e rs  

fo r  tak ing  s ta te m e n ts  -  (NHRC Case 

N o .2 7 4 5 /3 0 /1 /2 0 2 3 -L a w  Division)

22.2 .2024 By own car To v is it th e  Andh Vidyalaya a t Punchkuyia. Physical 

inspection -  (NHRC Case N o .2 7 4 5 /3 0 /1 /2 0 2 3 -L a w  

Division)

23.2 .2024 By own car To m eet concerned governm ent o f f ic ia l and take 

s ta te m e n ts , including Deputy D ire c to r  o f Education, 

Zone-26, Delhi who su b m itte d  th e  re p o r t to  NHRC.

24.2.2024 R eturn  to  H Q


